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(C) Pakistan was reported to have 
indulged in anti· Indian activities on 
this occasion also. 

(d) Mr. A. S. Larson Adu of Ghana 
will 'be Deputy Secretary-General 
with general responsibilities including 
internationoai relations, ad'ministration 
and conference services and Mr. Go· 
oneraine of Ceylon will be the 
Deputy Secretary-General with pri-
mary responsibility for economic 
matters, Including development pro-
blems. 
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Locatloa or Public Sector IIIcluU1e8 

IISI. SIIrI Hallam CIwul 
Kachha"alya: 

SbrI Parashar: 
Dr. CbaaclrabbaD SlaP: 
Sbrl Chandak: 
Sbrl Wadlwa: 
Sbrl J. P. Iyotlshl: 
Shrlmati Mlnlmala: 
Sbrl Dajl: 
Sbrl Bacle: 

Will the Prime Minister be pleued 
to alate: 

ra) whether any direction baa been 
Issued to all the Ministries to invari-
ably consult the Ministry of Defence 
in the matter of location of large pub-
lic sector industries in major port 
towns on grounds of security consl-
derationa; and 

(b) It .ct. the broad detalls thereot? 

The Prime Minister aDd Minister of 
Atomic Energy (SbrI Lal Baba4ar 
Shastri): (a) and (b). Ministerie. con-
cemed had been requested in 1957 to 
consult the Ministry of Defence when 
{"onsidering the lor:ation of a new pub· 
lie sector ind ustriaJ underbiking as 
there may be a clefence anale whlCll 
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that Ministry may wish to take Into 
account. On reconsideration it has 
now been decided that such consulta-
tion with the Ministry of Defence 19 
necessary in the following types of 
('1.:;"1C; only: 

(I) where the capital cost exceeds 
Rs. 10 crores; and 

(2) in other cases, where the 
Ministry concerned considers 
that there is " defence angle 
to the case or where the 
demand On transport facllltiel 
would be heavy. 

Unidentified Plane ID IDdIaa TllftItol'7 
185Z. Shri Vldya Charan Shukla: 

Sbrl S. M- Banerjee: 
Sbrl Shiv Charan GuPta: 
Shrl Krlshuapal Singh: 

Will the Minister of DefenDe be 
pleased to state: 

(a) whether an unidentiJIed plane 
was detected over Indian territory on 
the morning of the 10th October, 1965; 

(b) If so, whether It was a Paklstui 
plane; and 

(c) why it WIIJI not shot down? 

The MIDI.ter of Ddenee (Shrl '1'. 
II. Chavan): (a) Yes, Sir. 

(b) and (c). The aircraft was Oying 
u a very great height and so it could 
not be identified, it made off before it 
could be shot down. 

Defence veid .. 
1853. Dr. L. M. SI .... hvt: Will the 

Minister of Defe_ be pleased to 
srate: 

(a) whether our defence vehiclu 
are equipped with balloon tyre.; 

(b) if not, the reuona therefor; end 

(c) the propoaals tor startlna the 
IIIIInufacture of such tyres partlou1ar17 
for vehicles used in the desert area" 

The Minister or Def_ (Shrl Y. B. 
Chavan): (a) Defence Vehicles of cur-
rent vintage are not fitted with Sand 
Tread (Balloon) tyr .... 

(b) and (c). Tyre manufacturers ID 
the country have been approarhed for 
undertaking the J1l\:1nufactur(> of some 
o! t!1e more ('ammunly used sizes of 
Sand Tread (l3'alloon) Iyrps for vehi-
cles used by troops opl'rating in desert 
areas. 

Bavildar Abdal Hamid 

1854, Shrl IlICIrajlt Gupta: 
Shri Madhu Lim.ye: 
Shri Risbeo PaUneralE: 

Will the MinIster of Defenoe be 
plea.ed to state: 

(a) the special steps taken officlal17 
to honour the memory of HavUdar 
Abdul Hamid, winner of the Param 
Vir Chakra; and 

(b) the provisions made for the 
maintenance and welfare of his de-
pendants? 

The MinL.ter of Defence (Shrl Y. B. 
Chavan): (al and (b). The widow of 
late Havildar Abdul Hamid, PVC, hal 
received Rs. 10.000 as a ca:-;h .... wo.rd 
from the Government of U.P. for the 
PVC 'awarded to her husband. She 
had also received u total nmount of 
more than Rs. 4.000 fram various 
sources, Government and private. Be-
sides sho has been paid a special 
"Jmily allowance of Rs. 137.50 lor the 
period from I lth September to 31st 
October 1965. and a family gratuity of 
Rs. 400. With effect lrom 1st Novem-
ber, 1965, she will get a pending In-
quiry award eqllal to Special 
Family pension and Children's allow-
ance till they are sanctioned. Her 
family pension papers have been com-
pleted and sent to the Record OIIice 
for initiating a case for its sanction. 
Besides the cash grant from -the State 
Government, she has been allotted 10 
bighas of land and is also eligible for 
an annuity of Ro. 500 for a period of 
30 years for the PVC awarded to her 
late husband. Her children are eligi-
ble for ....... rd of scholarships in Law-
rencelKing George's Schools. It is 
not cwtomary and would not be pro-
per to take any special ateps to honoUr 
the memory of an indivtdual soldier. 




